
  INDUSTRIAL ALL RISK POLICY- ADD ON WORDINGS 

                                    Industrial All Risk- Add-on Wordings                                 

GOODS HELD IN TRUST  
Certain items of the property may be subject of hire purchase, lease or other agreements 
and the interest of the other parties to these agreements is noted in this insurance, the 
nature and extent of such interest including other insurance to be disclosed in the event of 
loss, destruction or damage.  
These may also include all real and personal property of every kind and description 
belonging to the Insured or to others (including but not limited to goods under 
consignment, held in trust or on lease or paid for awaiting delivery) for which the Insured 
may be held liable for loss or damage while in their care, custody or control. 

  


